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CRI M NAL APPEAL NOCS. 532-534 OF 2003
Babu Lal and Os. - Appel I ant (s)

VERSUS

State of Madhya Pradesh Respondent (s)
(Wth office report)

Date : 14/10/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR, JUSTI CE ARI JI T PASAYAT

For Appellant (s)Dr. J.N. Dubey, Sr.Adv.
Anur ag Dubey, Adv.

Aditya K. Dubey, Adv.

Devvrat , Adv.

Upasana Dubey, Adv.

K. B. Upadhyay, Adv.

Sneh M shra, Adv.

S.R Setia, Adv.
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For Respondent (s)Ms. Vinha Datta Mkhij a, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Dr. J.N Dubey, learned senior counsel resumed argunments at 10.35 AM and concluded at 11.55 AM

Thereafter, Ms. Vibha Datta Makhija, |earned counsel appearing for the State nmade her subm
ssions upto 12.20 PM

Arguments concl uded. Judgment reserved.
(Neena Vernma) (Vijay Aggarwal)
Court Master Court Master
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